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. Present : Hon'ble Mr.Justice S.N.Malliek, Viece.Chairman

" Heard én H 4;2.99

. diction‘tg‘entertain this application., Under such circumstan
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When this matter is taken up for hearing Mr.M.K.

dhyay, Ld. counsel appearing fer the getitioner prays for u]thdraual'vj

of ‘this case by filing an applicatien conceding that this Tt
appeéaring for the respon@ents is alse this this Tribunal has

petitiénsr is alleyed to yithdraw this aspplicatioen. The appl

stands dispesed of, No order as te costs,
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